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PUBLIC NOTICE
Notice is Hereby Given That Mr.
Gope Chuharmal Teckchandani
(the "Owner") is the owner of
and/or seized and possessed of
and/or otherwise well and suffi-
ciently entitled to the under men-
tioned Commercial Premises,
more specifically mentioned in the
Schedule hereunder.

Any person/entity having any
claim/objection in respect of the
under mentioned Commercial
Premises or any portion or part
thereof including claim/objection
as and by way of sale, exchange,
mortgage, gift, lien, trust, posses-
sion, inheritance, easement,
license or otherwise howsoever
are hereby required to make the
same known in writing along with
certified true copy of supporting
documents to the undersigned at
the address mentioned below
within 15 days from the publica-
tion hereof, otherwise, the same, if
any claim arises out, will be con-
sidered as waived.

The Schedule of Property :
ALL THE PIECE AND PARCEL of
Commercial Premises Shop No.
6, admeasuring 540 sq. ft. built up
area, on the Ground Floor, in the
building known as "Sheetal
Apartment" of the society known
as Apna Ghar Unit No. 9 Co-oper-
ative Housing Society Ltd., stand-
ing, lying and being on piece and
parcel of land being Plot No. 11,
forming part of Survey No. 41
bearing C.T.S. No. 1/28 of Village
Oshiwara, Taluka Andheri, situat-
ed at Swami Samartha Nagar,
Lokhandwala Complex, Four
Bungalow, Off J. P. Road, Next to
ICICI Bank, Andheri (W), Mumbai-
400 053, in the Registration
District and Sub-District of
Mumbai Suburban and in the dis-
trict of Mumbai City.

Dated this 25th day of December,
2018

Sd/-
(Kunal S. Jain)

Advocate, High Court
Plot No. 569, Nina Vihar

C.H.S.L., Unit No. 5, 1st Floor,
Opp. Mohini Heights, 5th Road,
Khar (West), Mumbai-400 052.

Mob. : 982990294

PUBLIC NOTICE
Lost of provisional allot-
ment letter issued by
MMRDA to : Mr.
Rampravesh Ramsaroj
Kahar, ID No. 641, Map
No. 6, Dated 28th March
2007 & Mr. Ramashish
Ramsaroj Kahar, ID No.
640, Map No. 6, Dated
28th March 2007. The
sale transaction for the
above properties is
being executed whom-
soever has the original
copy or any claim, can
contact within 14 days of
this ad. to Advocate D.
S. Rathor 
Mob. : 986960241,
9768604688
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Asset Recovery Branch
Union Bank Bldg, 5th Floor, 66/80 Mumbai Samachar Marg,

Mumbai-400 023
Tel. : 22629453/468/476

Email : arb.msm@unionbankofindia.com
Website : http//www.unionbankofindia.co.in

Appendix IV
POSSESSION NOTICE

[Rule-8 (1)]
(For Immovable Property)

Whereas,

The undersigned being the Authorized Officer of  Union Bank of
India, Asset Recovery Branch under the Securitization and
Reconstruction of Financial Assets and Enforcement of Security
Interest  Act, 2002 (54 of 2002) and in exercise of powers conferred
under Section 13 (12) read with Rule 3 of the Security Interest
(Enforcement) Rules, 2002  issued Demand Notice dated 19.12.2013
calling upon the borrower/mortgagor/guarantor M/s. Atharva
Industries Ltd, Mr. Anil Rai, Mr. Manish Jayantilal Rach, Mrs.
Madhu Anil Rach, Smt. Shilpa Manish Rach, M/s. Indus Infomedia
Pvt. Ltd. (now known as M/s. Atharva Shelters Pvt. Ltd.) to repay
the amount mentioned in the Notice being Rs. 19,86,15,872.79
(Rupees Nineteen Crores Eighty Six Lakhs Fifteen Thousand
Eight Hundred Seventy Two and Paise Seventy Nine Only) and
interest  from 01.12.2013 at contractual rate @Base rate plus 5.75%
(excluding costs) thereon within 60 days from the date of receipt of the
said notices.
The borrower/mortgagor/guarantor having failed to repay the amount,
notice is hereby given to the borrower/mortgagor/guarantor and the
public in general that the undersigned has taken Symbolic posses-
sion of the property described herein below in exercise of powers con-
ferred on him under Section 13 (4) of the said Act read with the Rule
8 of the said Rules, 2002 on this 21st of December of the year 2018.
The borrowers in particular and the public in general are hereby cau-
tioned not to deal with the property and any dealings with the proper-
ty will be subject to the charge of Union Bank of India, Asset
Recovery Branch for an amount of Rs. 19,86,15,872.79 (Rupees
Nineteen  Crores Eighty Six Lakhs Fifteen Thousand Eight
Hundred Seventy Two and Paise Seventy Nine Only) and  interest
thereon.
The borrower’s attention is invited to the provisions of sub-sec-
tion (8) of section (13) of the Act, in respect of the time available,
to redeem the secured assets.

Place : Thane Authorised Officer
Date : 21.12.2018 Union Bank of India

Description Of Secured Assets
Flat No. 302, 3rd Floor, Build No. 19, in the society known as
Chandresh Accord Shree Co-op. CHS Ltd., Opp. Silver Park,

Mira Bhayander Road, Mira Road (East), Thane. Built up area :
656 sq. ft. in the name of Mrs. Madhu Anil Rai

MUMBAI SOUTH ZONE

Bank of India, Mahim Branch, Lady Jamsethji Road
Near City Light Cinema, Mahim (West), Mumbai 400016

Phone Nos 022-244503389,24452256, 24452339, 24461517.

[rule-8(1)]

POSSESSION NOTICE
{for immovable property}

Whereas the undersigned being the Authorised Officer of the Bank of
India, Mahim Branch, Mumbai South Zone under the Securitisation
and Reconstruction of Financial Assets and Enforcement of Security
Interest Act 2002 and in exercise of powers conferred under section
13(12) read with Rule 3 of the Security interest (Enforcement)Rules
2002 issued a demand notice dated 04.06.2018 calling upon the bor-
rowers Mr. Ganesh Savji Rathod (Borrower) residing at Flat No. M
103, 1st  Floor, M Wing, Bharti Park, L & M CHSL, Mira Bhayander
Road, Mira Road, Thane-401 107 and Mr. Sangam Rajeshwar
Tripathi, residing at E/501/2, Shivam Building, Sai Krishna Complex,
Beverly Park, Mira Road (E), Thane-401 107, to repay the amount
mentioned in the notice being Rs. 16,91,869 (Rupees Sixteen lakhs
Ninety One Thousand Eight Hundred and Sixty Nine) and interest
@10.60% p.a. along with penal interest with monthly rests from
04.06.2018 (date)within 60 days from the date of receipt of the said
notice.

The borrower and the co-borrower having failed to repay the entire
amount, notice is hereby given to the  borrowers and guarantor and
the public in general that the undersigned has taken POSSESSION of
the property described herein below in exercise of powers conferred
on him under Section 13(4) of the said Act read with Rule 8 of the said
rules on this 14th day of December of the year 2018.
The borrower and the co-borrower in particular and the public in gen-
eral is hereby cautioned not to deal with the property and any dealings
with the property will be subject to the charge of the Bank of India, for
an amount of (Rupees Sixteen lakhs Ninety One Thousand Eight
Hundred and Sixty Nine) and interest @ 10.60% p.a. along with penal
interest with monthly rests from 04.06.2018and costs & charges there-
on.

The borrower’s attention is invited to the provisions of sub section (8)
of section 13 of the Act, in respect of time available, to redeem the
secured assets.

Amount paid if any after issuance of Demand Notice under SARFAE-
SI Act, would be reckoned for ascertaining the dues payable at the
time of realization/settlement

Description of the Immovable Property
All that part and parcel of land with an extent of 411 Square Ft .
at  Flat No. 103, 1st Floor, M Wing with residential building con-
structed thereon at Bharti Park L&M CHSL at Old Survey No. 485,
Resurvey No. 109, Hissa Number 2P & 5, Revenue Village-
Bhayander and Thane district, Registration District-Thane, within
Jurisdiction of Mira-Bhayander Municipal Council in the name of
Mr. Ganesh Savji Rathod and bounded :
On the North by : Building L
On the South by : Flat No. 102
On the East by  : Entrance Door
On the West by : open Space
Date : 14-11-2018 AUTHORISED OFFICER
Place : Mira Road BANK OF INIDA

National Innovation Foundation-India
An Autonomous Body of Department of Science and Technology 

(Govt. of India)

ADVT NO. 07-2018

National Innovation Foundation-India is India's national initiative to strengthen
the grassroots technological innovations and outstanding traditional knowledge.
NIF invites applications from highly motivated professionals (Indian nationals)
who are initiative-driven and performance-oriented for the following posts.
1. Name of Post : Scientist F

Pay Level : Level : 13 - A (i.e. Basic : Rs. 1,31,100/- + allowances) 
No. of Vacancies : One (On deputation for three years)

Essential Educational Qualification :
Ph. D in Natural Science/Agriculture with 6 years' experience including at least
four years' experience in value addition and incubation of technological innova-
tions. MSc. Natural Science/Agriculture with First class and minimum 10 years'
research experience including minimum 4 years' experience in above-men-
tioned areas.
Desirable Qualifications :
Demonstrated competence in co-ordination with public and private sector R&D
institutions and innovators to add value in innovations; product development
and incubation plans and help innovators, mobilize funds from different
schemes etc., will be additional qualification.
2. Name of Post : Innovation Fellow 

No. of Vacancies : Twenty Five
Essential Qualification :
First Class Masters with at least two years' experience in
•   Information Technology
•   Business and Entrepreneurship Development
•   Life Science
•   Pharmaceutical Science
•   Medical Science, Ayurvedic Sciences, Veterinary
•   Industrial and Product Design, Mechanical/Agriculture Engineering.
•   Graphic Design

Desirable : Doctorate degree and experience in relevant area at a reputed insti-
tution 
Emolument : Up to Rs 60,000/- for the position of Innovation Fellow
3. Name of Post : Administration Associate/Manager (Purchase/Store) 
No. of Vacancies : Five
Essential Qualification : Post Graduate in Commerce, Public administration,
Communication and other related subjects with three years' experience for
Manager in handling the administration, finance, store and purchase etc.
Desirable : Work experience at reputed institutions.
Emolument : Upto Rs. 50,000/- for the position of Administration Manager and
Rs. 30,000/- for the position of Administration Associate.
General
1. The number of posts to be filled may vary. The institute reserves the right to

cancel the recruitment without assigning any reason.
2. The prescribed essential qualifications are minimum and the mere posses-

sion of the same does not entitle candidates to be called for interview.
3. The selected candidates are liable to serve anywhere in India.
4. The persons with disabilities are also allowed to apply though no vacancies

are reserved for them. Such candidates will be considered for selection for
appointment to the posts by general standards of merit.

5. Candidates working in Government Departments/Public Sector
Undertakings/ Autonomous organizations should apply through proper chan-
nel.

6. Age not exceeding 50 years for the posts of Scientist 'F' and 35 Years for the
post of Innovation Fellow/Administration Associate/Manger. The upper age
limit is relaxable for the Scheduled Castes, the Scheduled Tribes, the Ex-serv-
ice men, Other Backward Classes, Physically Handicapped and other special
categories of persons in accordance with the orders issued by the Central
Government from time to time. In this regards, the Director, NIF may relax the
upper age limit in case of highly experienced candidates in specialized areas.

7. Candidates can send applications in the prescribed form (please download
the same from our website www.nifindia.org) along with a detailed CV,
passport size photograph, sample of work/reports, two reference letters, and
a note explaining the suitability for the post applied, to The Director, National
Innovation Foundation-India, Grambharti, Amrapur, Gandhinagar Mahudi
Road, Gandhinagar, Gujarat-382650, India by speed/registered post.

Note : Applications without the suitability note will not be considered. The appli-
cation format can be downloaded at http://nif.org.in/join us. The last date of
submission of application is 14/01/2019.

S/D : Director
davp 36118/11/0017/18-19

PUBLIC NOTICE
PUBLIC at large is hereby taken
notice that my client Mrs. Syed
Ishrat Amirul Haider, (ii) Mr. Sayed
Kumail Mehdi Amirul Haider, (iii)
Miss Sayed Tanzeela Mehdi Amirul
Haider, they have legal heirs & rep-
resentative of deceased Mr. Sayed
Amirul Haider, who was absolute
owner of flat No. A/102, 1st Floor,
Sagar Apartment, New Sai Darshan
CHS Ltd. Naya Nagar, Mira Road
(E), Tal. & Dist. Thane, Revenue
Village- Bhayander, Old S. No. 526,
New S. No. 60, H. No. 1(P), Plot No.
38, adm. 36.05 sq. mtrs. (Built-up)
and he was died on 02-11-2016 at
Mira Road (E), Thane, living behind
my abovesaid clients.

My clients have intended to sell the
said flat to Mr. Sameer Subrati
Shaikh & Mr. Subrati Dul
Mohammed Shaikh, if anybody
comes across, if any one has any
objection, claim interest for the
same, such a claim must be lodged
within 15 days from the date of
Publication of this notice at B-30,
Shanti Shopping Centre, Mira Road
(East), Dist. Thane-401 107, Mob. :
9029991942, failing which my
clients deal with the same.

Date : 25-12-2018
Sd/-

Mr. Sudhir S. Pandey
Advocate High Court, Bombay


